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SHr1 J. S. L. HATHI: This relates
mainly to automatic telephones, but
where the equipment is being handl-
ed manually, there might be some
distinetion in the duration of the ring,
but as a rule, no distinction is sought
to be made between local and trunk
calls.

Surt AMOLAKH CHAND: May I
know, Sir, whether efforts are being
made to distinguish between the local
and the trunk calls?

SHrI J. S. L. HATHI: So far as this
ringing equipment is concerned, it is
automatic and the frequency remains
the same. There is no scope for
making any change so far as the
cduration of the ring is concerned.

SHrRt AMOLAKH CHAND: May I
know, Sir, whether there is a special
type of ring for emergency cases or
any serious accident?

Surr J. S. L. HATHI: No, Sir.
There is no such special type of ring.

Surt AMOLAKH CHAND: May I
know,  Sir, whether any tips were
issued by the Director General of
Posts and Telegraphs to save sub-
scribers from pranks of unknown
callers, and if so, what are those tips?

Surr J. S. L. HATHI: I do not
think the telephone authorities have
issued any such tips, but perhaps the
hon. Member is referring to some
news item that appeared in the
papers some time back, and there the
suggestions given were that if they
have any such complaint, they might
inform the authorities so that at the
exchange they might watch that
particular telephone number and be
able to detect the source from where
the call is made.
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T[SETTING UP OF A BIG SLAUGHTER
House 1N DELHI

*268. SHri NAWAB SINGH CHAU-
HAN: Will the Minister of Hravrt®:
be pleased to state whether Govern-
ment propose to set up a big slaugh-
ter house in Delhi; if so,

(a) where it will be set up, what
animals will be slaughtered there,
and who will be its controlling
authority;

(b) whether the slaughter house
will function on co-operative basis
or belong to the Delhi Corporation;
and

(c) what will be its daily capacity?}
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+[Tue MINISTER or HEALTH
(Surr D. P. KARMARKAR): A proposal
for relocating the present slaughter
house is under consideration.

(a), (b) and (c¢). The details have:
not been worked out so far.]

+[ 1 English translation.
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Surr B. K. P. SINHA: May I know,
‘Sir, how far this scheme of establish-
ing very big and scientific slaughter
houses fits in with the Government’s
scheme of ‘Gosamvardhan’?

SHrr D. P. KARMARKAR: I think,
Sir, ‘Gosamvardhan’ does not arise
out of the slaughter house. The two
things are different.

[ RAJYA SABHA ]

to Questions 2050

Surr N. R. MALKANI: Sir, is there
a single modern slaughter house in
the country where cattle are killed
by mechanical methods and not
butchered as they are?

Sarr D. P. KARMARKAR: Wel],
Sir, my knowledge on the subject is
too poor at the moment. I want
notice. .
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SHrRt GOPIKISHNA VIJAIVAR-
GIYA: In view of the misleading
propaganda in connection with these
slaughter houses, whenever any such
transfers take place, will Govern-
ment do some kind of propaganda in
order to enlighten the people and not
frighten them?

Surr JAGJIVAN RAM: They are
not slaughtered.

Mr. CHAIRMAN: Before a slaugh-
ter house is removed to some other
place, do you educate the public of
that locality so that they will accept
the slaughter house quietly? That is
the suggestion.

Surr D. P. KARMARKAR: 1t is a
rational interpretation, I think.

ScHEME FOR MARKETING S¥ED POTATOES
FROM HIMACHAL PRADESH

*269. SurimaTi LILA DEVI: Will
the Minister of Foop AND AGRICUL-
TURE be pleased to state whether it
is a fact that the Himachal Pradesh
Admihistration formulated a scheme
for marketing seed potatoes from

l



